Annexure-1

Name of the corporate debtor: Future Ideas Company Limited;
Date of commencement of CIRP: 9™ April 2025 ;
List of creditors as on: 3rd December 2025

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in )

SL.| Name of |Details of Details of claim Amount | Amount | Amount | Amount |Remark
No.| Credi t- claim admitted of of any [ofclaim | ofclaim (s, if any
or received continge | Mutual not under
Dat |Amount| Amount | Nature | Amount | Amount | Whethe | % of nt dues, |admitted | verifica-
e |claimed|of claim| of claim | covered | covered | r voting Claim | thatmay tion
of admitted by by related | sharein be set-off]
rece security | guarantee| party? CoC
ipt interest
1 |Axis Trustee| 23- Non- No 100% NIL NIL NIL NA
Services | 04- [2,8345,0|2,83,45,04,| Convertible (2 8345,04,|2,83,45,04,8
Limited 120254 887 37| 882.37 | Debenture | gg3 37 82.37
(acting on
behalf of
Franklin
Templeton)
Total 2,83,45,0(2,83,45,04, - 2,83,45,04,(2,83,45,04,8 - 100% - - - -
4,882.37| 882.37 882.37 82.37




